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Cheating by TSR Drivers in Delhi

4103. SHRI CHATURANAN
MISHRA;
SHRIN. E. BALARAM:

Will the Minister of HOME AFFAIRS be
pleased to state

(a) whether Government's  attention
has been drawn to the news item cap-
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tioned "7 Russians cheated of £ 300" which
appeared in the Statesman dated the 27 the
October, 1992;

(b) if so, what steps are being taken to
book the culprits; and

(c) what steps are proposed -to be taken
to check to menace of TSR drivers in front of
the important hotels in the capital?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AF-
FAIRS AND MINISTER OF STATS IN
THE MINISTRY OF HOME AFFAIRS
(SHRIM. M. JACOB): (a) Yes, Sir.

(b) Two cases vide FIR Noa. 741 dated
23.10.92 and 746 dated 24-10-92 under
sections 420/34 IPC were registered at Police
Station, Cannaught Place, New Delhi and 8
accused persons arrested.

(c) Footlmobile patrolling has been
intensified around important Hotels in Delhi
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